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In view of the stay order dated

‘,J' ’ 25.1.2006 in writ petition NO. 4339/336" '”'.""
| cuﬂtempt h

';'_E!a’l?ﬂﬂe.edings under the.
. jul—"lﬂdictlﬂn are dropped and notices are
discharged. Liberty, however, granted to
the applicant to revive at the appropriate

time if necessary. Counter has been filed,

is record.
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